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CORRIGENDUM 

  

By this corrigendum PAN mentioned in the aforesaid ITAT order dated 

3.3.2020 is wrongly mentioned is corrected as under : 

       
“PAN : AACCN1990P” 

 

Order has been pronounced in the Court on 25.6.2021 

  
 
   Sd/-       Sd/- 
         (PAVANKUMAR GADALE)               (SHAMIM YAHYA) 

                    JUDICIAL MEMBER       ACCOUNTANT MEMBER 
                       
Mumbai; Dated :  25/06/2021                                                
 
Copy of the Order forwarded  to :  

  
1. The Appellant 
2. The Respondent 
3. The CIT(A) 
4. CIT 
5. DR, ITAT, Mumbai 
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6. Guard File.  
         

BY ORDER, 
 //True Copy// 

      

    (Assistant Registrar) 
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